NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 16.09.2022 (FRIDAY)

COURT -11

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE

10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)
For Admission (after Notice)

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Review Edelweiss Asset Reconstruction Co. | Sumant Batra Mahesh Agarwal,
Application No. Ltd. Arjun Asthana (RP)
17 0f 2019 in V.
832)1‘1’\1 ?224(‘2‘5) Orissa Manganese and Minerals
5018 Ltd.& Ors.
For Hearing
2. Comp. App. (AT) | Ajit Kumar Vikky Dang P. Singh-R1
(Ins) No. 404 of | Resolution Professional of K- Lifestyle Vishal Singh-R1, R2
2021 & Industries Ltd. Vaibhav Tyagi-
Vs. R3,4,5& 6
(PH) Alpha (India) Properties Ltd. & Ors. Lokesh Malik-
R7,8,10 & 11
Prateek Gupta-R9,12
& 13
3. TA (AT) J.K. Lakshmi Cement Ltd. Jeevan Prakash Vivek Gupta (R-
(Compt.) Vs. DSDH)
No. 39 of 2017 CCI &Anr. VaibhavGaggar
(Old Appeal No. (R-CCI)
02/2017)
With
4. TA (AT) Ambuja Cements Ltd. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 40 Vs. Harman Singh Sandhu| DSDH)
of 2017 CCI & Ors. VaibhavGaggar
(Old Appeal No. (R-CCI)
03/2017) With
5. TA (AT) ACC Limited. Pallavi S. Shroff, Vivek Gupta (R-
(Compt.) No. 41 Vs. Harman Singh Sandhu| DSDH)
of 2017 CCI & Ors. VaibhavGaggar
(Old Appeal No. (R-CCI)
04/2017) With
6. TA (AT) J.K. Cement Ltd. P.K. Bhalla Vivek Gupta (R-
(Compt.) No. 42 | Vs, DSDH)
of 2017 CCI & Anr. VaibhavGaggar
(Old Appeal No. (R-CCI)
05/2017) With




7. TA (AT) M/s. Shree Cement Ltd. Manas Kumar Vivek Gupta (R-
(Compt.) No. 43 Vs. Chaudhuri, DSDH)
of 2017 CCI & Ors. PranjalPrateek, VaibhavGaggar
(Old Appeal No. DhruvRajain (R-CCI)
06/2017) With
8. TA (AT) Ultra Tech Cement Ltd. Nisha Kaur Uberoi Vivek Gupta (R-
(Compt.) No. 44 | Vs. Atreyee Sarkar DSDH)
of 2017 CCI & Ors. Shravani VaibhavGaggar
(Old Appeal No. (R-CCI)
08/2017) With
9. TA (AT) Jaiprakash Associates Ltd. H.S. Chandhoke, Vivek Gupta (R-
(Compt.) No. 45 Vs. Kanika Chaudhary DSDH)
of 2017 CCI & Anr. Nayar, VaibhavGaggar
(Old Appeal No. G.R. Bhatia (R-CCI)
11/2017)
10. | Comp. App. (AT) | Piramal Capital & Housing Finance Ltd. | Liz Mathew Saurabh kalia
(Ins) No. 488 of | Vs. Aaryan Sharma
2021 SGS Construction and Developers Pvt. Pallav Saxena-R1 &
Ltd. & Ors. R2
With
11. | Comp. App. (AT) | Piramal Capital & Housing Finance Ltd. | Liz Mathew Yash Anand
(Ins) No. 489 of | Vs.
2021 Surana Construction (Chembur)
With
12. | Comp. App. (AT) | SGS Construction and Developers Pvt. Saurabh Kalia Liz Mathew
(Ins) No. 566 of | Ltd & Anr.
2021 Vs.
Piramal Capital & Housing Finance
Ltd.
13. | Comp. App. (AT) | Prozon Intu Properties Ltd. Dhiraj A. Philip Sumant Batra
(Ins) No. 708 of | Vs. Pooja Mahajan
2021 Amit Gupta, Avinash Amarnath
Liquidator of Provogue (India) Ltd. Savar Mahajan-R1
14. | Competition App. | Vishal Gupta Hrishikesh Baruah Rajdipa Behura-R1
(AT) No. 73 of Vs Deeksha Manchanda
2018 Competition Commission of India & (R2-4)
Ors.
15. | Competition App. | Jalgaon District Medicine Dealers Nakul Mohta Manmeet Arora
(AT) No. 34 of Association (JDMDA) & Ors.
2019 Vs.
Competition Commission of India &
Anr.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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